505 Assent. to Bills

Medical Termination of Pregnancy
Bill, 1969 :—

“That the time appointed for
the presentation of the Rerort
of the Joint Committee of
the Houses on the Medical
Termination. of  Pregnancy
Bill, 1969, be further extended
up to the first day of the
Seventy-fourth Session of the
Rajya Sabha.”

ASSENT TO BILLS

SECRETARY : 1 lay on the Table
following three Bills passed by the Houses
of Parliament during the last Session and
assented to since a report was last made
to the House on the 18th May, 1970 :—

(1) The Contingency Fund of India
(Amendment) Bill, 1970.

(2) The Central Silk Board (Amend-
ment) Bill, 1970.

(3) The Tea (Amendment) Bill,

1970.

1 also lay on the Table copies, duly
authenticated by the Secretary of Rajya
Sabha, of the following eight Bills passed
by the Houses of Parliament during tae
last session and assented to since a report
was last made to the House on the 18th
May, 1970 :—

(1) The Requistioning and Acquisi-
tion of Immovable Property
(Amendment) Bill, 1970.

(2) The Banking Companies (Acquisi-
tion and Transfer of Under-
takings) Bill, 1970.

(3) The Haryapa aod Punjab Agri-
cultural Universities Bill, 1970.

(4) The Indian Soldiers (Litigation)
Amendment Bill, 1970,
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(5) The Petroleum (Amendment) Bill,
1970.

(6) The Merchant Shipping (Amend-
ment) Bill, 1970,

(7) The North-Eastern Council Bill,
1970.

(8) The University Grants Commission
(Amendment) Bill, 1970.

ELECTION TO COMMITTEE

CoMMITTEE ON PUBLIC ACCOUNTS

oft srzw fagrt arRd (FqTrAYT)
FrE R -

‘ff S awr & sfwar @
Fraaarem gadl faawl & fraw 300 &
gl (1) ¥ ama ofsa fraw 254 &
3w (3) # wiferm Afr ¥ = &
& gzew ove Aar wfwfa # 30 wie,
1971 #Y aarey ¥ TN o wAly &
fodt ot AfaTa fag A & g T,
st Teg AN frgee @ qeafefe @
Fren AG T, A F ¥ o qeEg q¥ ("

MR. SPEAKER : The question is :

*That the members of tkis House
do proceed to elect in the manner
required by sub-rule (3) of Rule
254 read with sub.rule (1) of
Rule 309 of the Rules of Procedure
and Conduct of Business in Lok
Sabha one member from among
themselves to serve as a member of
the Committee on public Accounts
for the unexpired portion of its term
ending on the 30th April, 1971, vice
Shri Nitiraj Singh Chaudhary ceased
to be a member of the Committee
on his appointment as a Minister of
State.”

The Motion was Adopted.



